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what is the amount of loss suffered
with the result of their closure; and

(b) by when Government propose
to get these godowns reopen?]
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+{THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b) Food
Corporation builds its own godowns
and alse hires them from various sour-
ces, Godowng hired from Public orga-
nisations like Central and State Ware-
housing Corporations or State Govern-
ments are scientific in nature. Again,
the bulk of the space hired from pri-
vate parties is of good standard cen-
forming to F.C.T. specifications. A
few of the owned godowns of Food
Corporaticn of India are sometimes
closed down for short spells of time
due to labour trouble which are reopen-
ed after the settlement of the dispute.
Hiring and dehiring of godowns is a
centinuous process necessitated by the
exigencies of operational requirements.
The actual number of godowns closed
from time to time and losses suffered
are not available centrally.]

)

+[{ 1 English Translation.

[ RAJYA SABHA ]

to Questions 140
Introduction of Crop Insurance Policy
for the Benefit pf{f Farmers

737. SHRI LADLI MOHAN NIGAM:

SHRIMATI SAROJ KHAPAR~
DE:

SHRI RAMANAND YADAV:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether it is a fact that due to
excessive rain, drought, hailstorm, crop
diseases, lack of irrigation facilities
etc., in the country, the crops get dam-
aged every year and economic condi-
tion of the farmers in the couniry be-
comes pitiable; and

(b) whether Government propose to
introduce crop insurance policy for
their benefit?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) and (b) The variability
of crop output due to exigencies of
climatic conditions is a characteristic ot
agriculture. In India, there is large
variety of agro-climatic  zones and
agricultural producticn is affected in a
number of areas by different types of
natural calamities of varying intensity
almost every year. Taking into
account past experience in operating
crop insurance  schemes of a limited
nature, the General Insurance Corpora-
tion of India has drawn up a scheme
for intreducing crop insurance based ou
area approach for homogenous agro-
climate zones. Under this scheme, in-
demnity will be provided to the agri-
culturists based on average yields cal-
culated over a 10-year period. The
State Governments are also expected te
act as co-insurers to the extent of 25
per cent. The scheme is under discus-
sion with the various State Govern-
ments. The State Governments of
West Bengal and Gujarat have agreed
to the terms and conditions mentioned
by G.I.C. under the scheme. It is ex-
pecteq that the crop insurance scheme
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will be implemented in selected areas
in these two States from the ensuing
kharif season.

Admissions in the Central Schools
in Delhj

738. SHRI M. KADERSHAH:
SHRI E. R. KRISHNAN:

SHRIMATI NOORJEHAN
RAZACK:

Will the Minister of EDUCATICN,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that in
Central Schools (Kendriya Vidyalayas)
at Delhi ang New Delhi students
are admitted to various classes in
schools located far away from their
residences and as a result they have
to pay more on transport charges
for school buses; and '

(b) whether Government wvropose
to review all such cases after the
admissions are over in the beginning
of every academic year and arrange
to inter-change the students of the
nearby schools to the residence of the
students?

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI
BARKATAKI): (a) and (b) The
numbey of seatg available in various
Kendriya Vidyalayas in Delhi/New
Delhi is quite incommensurate with
the demand and the density of popu-
lation of transferable Central Go-
vernment employees including de-
fence personnel in a particular area.
Ag a result of this it is not always
possible to accommodate children of
a particular area in a school nearest
to their residence. However,
every effort is made to accommecdate
requests for transfer from one
Kendriva Vidyalaya to another on
account of transport difficuities, me-
dical consideration, etc.

[ 9 MAY 1979 ]

to Questions 142

Financial Assistance to the missiona-
ry/Public Schools in Delhi

739. SHRI M. KADERSHAH:

SHRIMATI NOORJBHAN

RAZACK:

SHRI E. R. KRISHNAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that
Government are providing {financial
assistance to the  Missionary and
public schools in Delhi, if so to what
extent; and

(b) whether in order to provide
equal opportunity to ail children of

the Society, Government propose
to fix a reasonable tuition fee ete,
in  respect of public/Missionary

Schools which
Government?

are being aided by

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI
BARKATAKI): (a) Public Schools
are those schools which are members
of the Indian Public School Confe-
rence. In Delhi there are four
such  schools, namely Modern
School, Barakhamba Road, Dells
Public Scheol, Mathura Road, Air
Force Central School, Subroto Park
and Sawan Public School, Chattar-

pur Road. None of these schools is
receiving financial assistance from
the Central Government or from
Delhi Administration.

According to the information fur-
nished by Delhi Administration a
few aided and recognised Missionary
Schools are getting financial assis-
tance from the Delhi  Administra-
tion like other aided  schools, in
accordance with the provisions of
Delhi School Education Act and
Rules 1973.



